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' Collectorate: West Champaran, Bettiah
(District Legal Section)

Kundan Kumar, LAS. Telephone No. - 06254-242534 (0)
District Magistrate-cum-Collector, .- 06254-232535 (R)
West Champaran, Bettiah ’ Fax No. .- 06254-242576

. PR, DEFHII E-mail .- dmweclegal2014@gmail.com
Bihar ((PKN'845438) Website .- westchamparan.nic.in

Letter No...D ../Legal, Datcd....]g.\.'.o..q..’.‘.lﬁn? ......

To,
The Registrar General,
Principal Bench,
Hon’ble National Green Tribunal,
Copernicus Marg, New Delhi.
Subject: - Submission of response in the matter of O.A. No. 587/ 2022,
Krishna Kumar Ram & Ors. vs. the State of Bihar.
Sir,

In compliance of the order dated- 06/01/2023, passed by the
Honble National Green Tribunal in the matter of O.A. No. 587/2022, Krishna
Kumar Ram & Ors. vs. the State of Bihar, the response of respondent no. 5 is
hereby attached with a request to put up this before the Hon’ble National Green
Tribunal for kind perusal.
Annexure- As mentioned above.
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

O.A. No. 587 of 2022

Krishna Kumar Ram & Ors. ... Petitioners
Versus
The State of Bihar & Ors. ..Respondents

Response on behalf of the District

Magistrate, West Champaran, Bettiah,

respondent no. 5 in compliance of the
order dated- 06/01/2023, passed by
Hon’'ble NGT in O.A. No. 587 of 2022,

filed by Krishna Kumar Ram & Ors. against

the State of Bihar & another.

I, Kundan Kumar, aged about 41 vyears,
male son of Sri Ramanand Prasad Singh,
resident of DM Residence, Town/Village-
Karagahiya Purwi, Anchal- Bettiah,
District- Paschim Champaran, do hereby

solemnly affirm and the state as follows:
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That at present I am posted as
District Magistrate-cum-Collector,
West Champaran, and as such am well
acquainted with the facts and

circumstances of the present case.

That I have gone through the
contents of this writ petition and

have fully understood the same.

That the instant matter has been
registered as an original
application on a letter petition
filed by Sri Krishna Kumar Ram &
Ors. Dbefore the Hon’ble National
Green Tribunal, New Delhi, alleging
therein that illegal sand mining 1is
being carried out 1in the area of
Semra Labedaha Panchayat under
Piparasi Block of West Champaran
District every day, which 1s eco-

sensitive zone of Balmikinagar Tiger
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Reserve and the concerned officers
are not taking any action despite
making of complaints to them

repeatedly.

That on earlier occasion Hon’ble
NGT has heard the matter on
21/09/2022 and has been pleased to
constitute a Jjoint committee
consisting of representatives of
Director Mines and Geology
Department, the State of Bihar, the
DFO, Bihar State Pollution Control
Board (BSPCB) and the District
Magistrate to wverify the factual
position and submit its report

within six weeks.

That in compliance of the
aforesaid order a meeting of the
jolnt committee was convened on

20/10/2022 & 26/10/2022 and in the
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said meeting it was decided to hold

the site inspection on 03/11/2022.

In view of the aforesaid decision
Joint committee hold the site
inspection on 03/11/2022, as well as
verified the documents available and
it was found that Semra Labedaha
Ghat was the one of the Ghat among
the 36 sands mining ghat till 2021,
and on the recommendation of SEAC,
Environmental Clearance (EC) was
granted for the mining vide Ref. No.
102 dated- 21/04/2016 to the
settlement holder namely M/S Singh &
Giri Infrastructure Pvt. Ltd. for
3.59 Hg. Further, the committee has
found that Vide notification no.
3026 (E), dated-13/09/2017,
department has issued notification
regarding Eco Sensitive Zone (ESZ)

for the Valmiki Tiger Reserve (VTR),
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in the said list Semra Labedaha was
mentioned at Sl1. No. 295, and
further vide notification no. 2560,
dated- 09/07/2021, the department
has issued amendment. In 1light of
the said amendment the District
Magistrate, West Champaran at
Bettiah (respondent no. 5) wvide his
letter no. 620, dated- 17/09/2021,
has requested SEIAA, Bihar for
cancellation of Environmental
Certificate of 16 sand mining ghats
including Semra Labedaha sand mining
ghat, which falls under the ESZ of
VTR and accordingly mining lease was
extended for only 20 sand ghats,
excluding the aforesaid 16 sand

mining ghats.

That it is submitted that in view
of the decision the committee had

also 1nspected the site 1n presence
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of the applicant and no mining was

found at the site in question.

That 1t 1s pertinent to mention
here that in compliance of the order
dated- 06/01/2023, passed by the
Hon’ble NGT in the 1instant matter,
the District Magistrate, West
Champaran at Bettiah has
surprisingly visited Semra Labedaha
Ghat on 08/02/2023 along with the
Superintendent of Police, Bagaha
(West Champaran), the District
Forest Officer, Division-1I1I, the
Additional Collector, West Champaran
at Bettiah, the Sub-Divisional
Officer, Bagaha, the Circle Officer,
Piprasi Anchal, the S.H.O. Piparasi
and Inspector level officers of

Mines and Geology Dpt.
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That during the site visit 1t was
told by the DFO-cum-Deputy Director,
Valmiki Tiger Reserve Division-02,
Bettiah that the extent of the Eco-
Sensitive Zone (ESZ) wvaries from O
meter to 09 km. from boundary of the
Valmiki Tiger Reserve (VTR), zero
extent is towards western side
sharing interstate Dboundary with
Uttar Pradesh and towards northern
side sharing 1international boundary
with Nepal. Semralabedha Ghat
situated at the Dbank of river
Gandak, Semralabedha panchayat, P.O-
Semralabedha, P.S.-Piprasi,
District- West Champaran, Bihar. The
streams from hills bring down huge
quantities of sand during monsoon.
This district has a rich source of
minor mineral mainly river made
material (sand). It was also told by

the DFO, that the concerned site in
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question falls in the Eco-sensitive
Zone of Valmiki Tiger Reserve and it
comes under the jurisdiction
territorial of Bettiah Forest
Division, Bettiah and the concerned
forest ranges is Bagaha forest range
of Bettiah Forest Division & 1s not

a notified forest land.

10. That after the site visit
inspection note has been issued vide
memo no. 82/Con., dated- 08/02/2023,
mentioning the following points: -

a. During site visilit, no mining
was found from the sand ghat and
no signs of mining were found.

b. It was told by the Forest
Divisional Officer that V.T.R.
is about five km. from the place
of inspection,.

C. During the 1inspection,, the

villagers present were
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questioned about mining. It was
told Dby the wvillagers that
mining 1s not being carried out
from here. It was also told by
the wvillagers that there 1s a
ban on the mining of sand as
well as soil from this area, due
to which they are facing
difficulties in constructing
houses under the housing scheme.
The Block Development Officer,
Piparasi and Mining Development
Department, West Champaran were
directed to provide proper
information to the beneficiaries
regarding buying sands from
settlee or licensed stockiest.
The wvillagers were 1informed
that this is a mining prohibited
area. The District Magistrate
gave strict 1instructions to the

officials of the Mining
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Department that 1illegal mining
should not Dbe done from the
ghats under any circumstances &
must have Zero tolerance for
this.

The District Magistrate has
also directed the Superintendent
of Police, Bagaha to depute the
force on 24X7 basis, setting up
special check posts on the main
road leading to the Ghat for
this area.

During the inspection, Circle
Officer, Piprasi and Police
Station Officer Piprasi were
instructed to keep a special
vigil on the ghats prohibited
for mining, so that mining could
not take place. Instructions
were given to keep a constant

watch on these areas.
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District Magistrate has also
instructed that in view of
illegal mining, transportation
and storage, continuous raids
should be carried out.
Continuous raid campaign against
those who stock 1llegal sand
should also be done. Trucks and
tractors engaged in illegal
mining should be seized and FIR
should be lodged against them.

Copy of 1inspection note
issued vide memo no.
82/Con., dated- 08/02/2023
and photographs are being
annexed herewith and

marked as ANNEXURE-A-in

series with this response.

11. That 1t is also pertinent to
mention  here that the District

Magistrate, West Champaran at
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Bettiah 1s regularly monitoring the
agendas of mines and geology
development department with all the
stakeholders rigorously, especilially
prohibition of illegal sand mining
from the ESZ. In compliance of same
regular 1inspection 1s being done by
the 1local 1level officers of mines
and geology department.
Copies of action taken
report submitted by the
DFO-cum-Deputy Director,
Valmiki Tiger Reserve
Division-02, Bettiah wvide
letter no. 485 dated-
03/03/2023 and Mining
Development Officer,
Bettiah wvide letter no.
127 dated- 10/03/2023 are
being annexed herewith and

marked as ANNEXURE-B-in

series with this response.
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12. That, T have gone through the
contents of this response and
understood the same, statements made
in para are true to best of my
knowledge and statements made 1n
para are derived from the records

and rest are by way of submission.

That the Annexures are true€ photo

13.
copies of their respective
originals.
Distefct
Magistrate,

West Champaran,
Bettiah
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DFO-Cum-Deputy Director, Valmiki Tiger Reserve Division-02,
Bettiah, West Champaran, Bihar.
(In the Matter of Original Application No.-587/2022, Order dated-06.01.2023)

Related Site : Semralabedha Ghat on the bank of river Gandak, Ps-Piprasi, District-West
Champaran, Bihar.

Complainants : Qi Krishna Kumar Ram and Others of Semralabedha Panchyat,
District- West Champaran, Bihar
Background :

The Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi, has taken cognizance
on the complaint of Sri Krishna Kumar Ram and others of Semralabedha Panchyat, District-West
Champaran, Bihar and passed an order dated: 06.01.2023 mn Original Application no.-587/2022.
The Hon’ble NGT was directed to file the reply/ response by the respondent within two months
at judicial ngt@gov.in and also consider presence of the DFO and District Magistrate,
Valmikinagar, Bihar before this Hon ble Tribunal physically or through VC on the fixed date for

further consideration on 17.03.2023.

Site’s Description

The extent of the Eco-Sensitive Zone (ESZ) varies from 0 metre to 09 k.m. from boundary of the
Valmiki Tiger Reserve (VTR), zero extent is towards western side sharing interstate boundary
with Uttar Pradesh and towards northern side sharing international boundary with Nepal. The
Map of the sanctuary demarcating the ESZ boundary and the geo co-ordinates are attached as
annexure 1 and Annexure IA in the notification S.0 3026(E) dated-13.09.2017 of the Ministry of

@) the Environment, forest & Climate Change (EFCC), New Delhi. Semralabedha (27°8°46.645” N,
84°0°8.654” E) which is falling within the Eco-Sensitive Zone (ESZ) of Valmiki Tiger Reserve
is listed at SI no.-295 of the above cited the Gazette of India. (Annexure-I)

Semralabedha Ghat situated at the bank of river Gandak, Semralabedha panchayat, P.O.-
Semralabedha, P.S.-Piprasi, District- West Champaran, Bihar. The West champaran district
boundary is surrounded by hilly region of Nepal in North. The hills contain large stretches of
forest. The streams from hills bring down huge quantities of sand during monsoon. This district

has a rich source of minor mineral mainly river made material (sand).

Proceeding:

L. The concerned site in question falls in the Eco-Sensitive Zone of Valmiki Tiger
Reserve and it comes under the Jurisdiction territorial of Bettiah Forest Division,

Bettiah, West Champaran and the concerned forest range is Bagaha forest range

Hi\New foldar 17-18 Bill\Amin ji\NET Report 2023.doex



of Bettiah Forest Division,g«%%\labedha Ghat is a sand Ghat and it 1s not a
notified forest land, due to which necessary action was taken by the mining
department office.

IL. The mining lease for Semralabedha Sand Ghat was cancelled by the mining
department in compliance to the Eco-Sensitive Zone of Valmiki Tiger Reserve
notification S.0-3026 (E) dated-13.09.2017 followed by an amended notification
S.0- 2765 (E)- dated 09.07.2021. (Annexure-II)

1. In relation to prohibition of illegal sand mining work in Semralabedha Panchyat,
the undersigned has written to competent authority, Mineral Development Officer,
West Champaran, Bettiah vide letter no.-933 dated: 04.06.2022 & Letter no.-1012
dated: 20.06.2022 and requested official to take strict action against it
(Annexure-111) "

IV, A FIR was lodged by Forester, Madanpur-Cum-Naurangia Forest Beat, Valmiki
Tiger Reserve, Divison-02, Bettiah against the violators in concerned Piprasi
Police Station, Bagaha, Police District (West Champaran) vide letter no.-38 dated
22.06.2022. Which came to be registered as Piprasi P.S. case no.-51/22 against
| Rameshwar Bin S/o Sri Bhawat Bin, At-Bhashia, P.S- Piprasi, District-West

Champaran, Bihar.

N

Sri Vinod Yadav, At-Bansgaon, P.S.-Patkhailia, Bagaha, District- West

Champaran, Bihar.

3. Sri Dinesh Jaysawal, S/o- Sri Mohan Jaysawal, At-Chhitouni, P.S-
Hanumangan], District- Kushinagar (UP).

4. Sri Ramnath Gupta, S/o- Sri Dev Narayan Gupta, At-Chhitouni, P.S-

Hanumanganj, District- Kushinagar (UP).

5. Sri Raju Roniyar, At- Chhitouni, P.S- Hanumanganj, District- Kushinagar
(UP). (Annexure-IV)
V. Undersigned raised this issue and requested to the Superintendent of Police (SP),

Bagaha, West Champaran, vide letter no.-1064 dated:28.06.2022 regarding
lodging of FIR & taking strict action for prevention of illegal sand Mining being
done in ESZ (within 0 metre to 09 k.m. form forest boundary) of Valmiki Tiger

Reserve. (Annexure-V)

VI.  In this regard, the undersigned also informed about this issue to Conservator of
forest-cum-Field Director, Valmiki Tiger Reserve, Bettiah, West Champaran and
mentioned the action taken by him vide letter no.-1942 dated: 20.10.2022 & letter
no.-1971 dated:26.10.2022. (Annexure-VI)

Hi\New folder 17-128 BilhAmin jAANGT Report 2023.docx
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VII. In this regard, a meeting was organized by the Conservator of Forest-Cum-Field
Director, Valmiki Tiger Reserve, Bettiah office on 21.10.2022, in which
Conservator of Forest-Cum-field Director, DFO-Cum-Deputy Director, Valmiki
Tiger Reserve, Division-02, Bettigh, DFO Bettiah Forest Division & Mining
Inspector, representative of District Mining Officer, West Champaran, Bettiah
participated and further necessary action taken by them in this regard was
discussed. (Annexure-VII)

VIII. Local villagers Sri Sudarshan Nishad, Sri Kaushal Kumar, Sri Raymangal Bind,
Sri Tirath Raj Kushwaha, Sri Krishna Kumar Ram and others register there
statement before joint committee constituted by Hon’ble National Green Tribunal
(NGT) that illegal sand mining was c}:arried on before the floods about six months
ago. In the outcomes under the observation of Joint committee, there was no sand
storage and no any mechanical equipment engaged in sand mining activities found
on the bank of Gandak River in the area under reference.

IX. A joint inspection of the site under reference was held on 8" February 2023 by
DFO-Cum-Deputy Director, Valmiki Tiger Reserve, Division-02, Bettiah,
DFO Bettiah, Bettiah Forest Division, District Magistrate, Bettiah, Superintendent
of Police, Bagaha and Mineral Development Officer, Bettiah. There was no any
mechanical equipments, sand extraction and sand storage evidence found on the
concerned site. This detailed inspection of the Semralabedha site confirmed no

mining activity is being carried out at the site.

—){\b\w’s
DFO-Dum-Deputy Director,
Valmiki Tiger Reserve Division-02, Bettiah

H:\New folder 17-18 Bill\Amin jA\NGT Report 2023.docx
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MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE
NOTIFICATION

New Delhi, the 13th September, 2017

8.0. 3026(E).—WHEREAS, a draft notification was published in the Gazette of India,
Extraordinary, vide notification of the Government of the India in the Ministry of Environment,
Forest and Climate Change number S.0. 1824 (E), dated the 19™ May, 2016 inviting objections and
suggestions from all persons likely to be affected thereby within the period of sixty days from date
on which copies of the Gazette containing the said notification were made available to the public;

AND WHEREAS, copies of the Gazette containing the said draft notification were made
available to the public on the 19™ May, 2016;

AND WHEREAS, objections and suggestions received from persons and stakeholders in
response to the draft notification have been duly considered;

AND WHEREAS, the Valmiki Wildlife Sanctuary, Valmiki National Park and Valmiki
Tiger Reserve are situated in the West Champaran District of Bihar and are spread over an area of
898.73 square kilometers and the Sanctuary is bound by India Nepal border in the north and Uttar
Pradesh - Bihar border along River Gandak in the west;

AND WHEREAS, the Valmiki Wildlife Sanctuary, Valmiki National Park and Valmiki Tiger
Reserve have special and locally unique landscapes and vegetation comprising of Terai areas of the
outer Siwaliks of the Himalayan foothills, these are composed of mosaic of varied landforms and
ecosystems consisting of forested hills and valleys, riverine open woodlands, grasslands and swampy
areas sheltering rich diversity of flora and fauna; the fauna includes Tiger (Panthera tigris), Leopard
(Panthera pardus), Wolf (Canis lupus), Wild dog (Cuon alpinus), Hyena (Hyaena sp.), Jungle Cat
(Felis chaus), Civets (Viverricula spp.), Otter (Lutrogale perspicillata), Gaur (Bos gaurus), Sambhar
(Rusa unicolor), Chital (Axis axis), Barking Deer (Muntiacus muntjak), Hog Deer (Hyelaphus
porcinus), Sloth bear (Melursus ursinus), Python (Pythonidae spp.), Mugger (Crocodilus palustris),
Langur (Semnopithecus spp.), etc.; bird species like Peacock (Pavo cristatus), Vultures (Gyps spp.)
and numerous species of birds inhabit the Sanctuary, some being endangered or vulnerable;

AND WHEREAS, the tract of Valmiki Tiger Reserve is the source region of two major rivers
Gandak and Burhi Gandak of the North Bihar plains yielding long term ecological and
environmental significance of the area;

AND WHEREAS, the fringes of Valmiki Tiger Reserve are also inhabited by Tharu tribe as
a major community in the landscape and other tribes in pockets which enrich the ethnic, cultural and
anthropological significance of the area;

AND WHEREAS, it is necessary to conserve and protect the area, the extent and
boundaries of which are specified in paragraph 1 of this notification, around the protected area of
Valmiki Tiger Reserve including Valmiki Wildlife Sanctuary and Valmiki National Park as Eco-
sensitive Zone from ecological and environmental point of view by habitat management aiming at
improving and preserving the genetic resources of the aforesaid protected area, réintroduction and
rehabilitation of local species, promote environmental education and ecological research and to
prohibit industries or class of industries and their operations and processes in the said Eco-sensitive
Zone;

NOW THEREFORE, in exercise of the powers conferred by sub-section(1) and clauses (v)
and (xiv) of sub-section (2) and sub-section (3) of section 3 of the Environment (Protection) Act,
1986 (29 of 1986) read with sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986, the
Central Government hereby notifies an area to an extent ranging from 0 metre to 9 kilometres
around the boundary of the Valmiki Wildlife Sanctuary, Valmiki National Park and Valmiki Tiger
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Valmiki Tiger Reserve Eco-sensitive Zone (hereinafter referred to as the Eco-sensitive Zone)
details of which are as under, namely:-

1. Extent and boundaries of Eco-sensitive Zone.-(1)The extent of the Eco-sensitive Zone
varies from 0 metre to 9 kilometres from the boundary of the Valmiki Wildlife Sanctuary, Valmiki
National Park and Valmiki Tiger Reserve, zero extent is towards Western side sharing inter-state
boundary with Uttar Pradesh and towards Northern side sharing internationa] boundary with Nepal
and the area of the Eco-Sensitive Zone is 835.76 square kilometres,

(2) The map of the Sanctuary demarcating the Eco-sensitive Zone boundary and the geo co-
ordinates are appended as Annexure I and Amnexure IA.

(3) The list of 323 villages falling within the Eco-sensitive Zone along with their 8¢€0 co-ordinates at
Prominent points is appended as Annexure II.

(2) The Zonal Master Plan SO prepared shall be commensurate with the stipulations specified in this
notification and include the environmental implicatiops,

(3) The Zonal Master Plan shall be approved by the Competent Authority in the State Government.

(4) The Zonal Master Plan for the Eco-sensitive Zone shall be prepared by the State Government in
such manner as is specified in this notification and also in consonance with the relevant Central and
State laws and the guidelines issued by the Central Government, if any.

(5) The Zonal Master Plan shall be prepared in consultation with all concerned State Departments,

(i) Environment;
(i1) Forest;
(iii) Urban Development:
(iv) Tourism;
(v) Municipal;
(vi) Revenue;
(vii) Agriculture;
(viii)  Animal and Fishery Resources;
(ix) Bihar State Pollution Control Board;
(x) Water Resources (Irrigation);
(xi) Archaeology; and
(xii)  Public Works (Road Construction),
for integrating environmental and ecological.considerations into it,

(6) The Zonal Master Plan shall not impose any restriction on the approved existing land use,
infrastructure and activities, unless so specified in this notification and the Zonal Master Plan shall

(7) The Zonal Master Plan shall provide for restoration of denuded areas, conservation of existing water
bodies, management of catchment areas, watershed management, groundwater management, soil and
moisture conservation, needs of local community and such other aspects of the ecology and environment that
need attention,
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Annexure-1

Map of Valmiki Wildlife Sanctuary. National Park and Tiger Reserve, Bihar along with Eco-sensitive

I}‘S‘-"U'E

BUTE MITE
1

Zone

BETE

RY, NATIONAL PARK AND TIGER RESERVE'

| ESZ OF VALMIKI WILDLIFE SANCTUA

National Park)

Annexure I-A
Geo Co-ordinates of boundary of Valmiki Tiger Reserve (Including Valmiki Wildlife Sanctuary and

Sl. No.

LATITUDE

LONGITUDE

1

27° 9 26.366” N

84°2' 17478 E

27° 12’ 10.620" N

83°59’ 18.233”E

27° 15 6.225” N

83° 54’ 20.563" E

27°19' 6.074” N

83°50” 10.006” E

27°22 271.377" N

83° 53’ 1.327"E

27° 25" 33.688” N

83°49’ 52.873” E

=1 o] | R W B2

27° 26 55.066” N

83° 56’ 22.629” E
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5. Monitoring Committee.-(1) The Central Government hereby constitutes a Monitoring Committee for
effective monitoring of the Eco-sensitive Zone, which shall comprise of the following, namely:-

(i)  Commissicner, Tirhut, Muzaffarpur Division -Chairperson;

(ii)  Field Director, Valmiki Tiger Reserve, West Champaran -Member:;

(iii)  District Magistrate, W, Champaran -Member;

(iv)  An expert in the area of ecology and environment to be nominated by the

Government of Bihar for a period not exceeding three years at a time, -Member;

(v)  One representative of non-Governmental Organisation (working in the field
of environment including heritage Conservation) to be nominated by the

Government of Bihar for a period not exceeding three years at a time, -Member;
(vi) Member Secretary or Member, Bihar State Biodiversity Board -Member;
(vii) Regional Officer, Bihar State Pollution Control Board ~Member;
(viii) Representative of Department of Revenue, Government of Bihar -Member;
(ix) Representative of Department of Water Resources, Government of Bihar - Member;
(x)  Representative of Department of Mines and Geology, Government of Bihar -Member;
(xi) Representative of Department of Agriculture, Government of Bihar -Member;
(xii) Representative of Department of Animal and Fish Resources,

Government of Bihar -Member;
(xiii) Divisional Forest Officer, Valmiki Tiger Reserve, Division-I/II by

rotation for period of three years -Member Secretary.

6. Terms of reference.- (1) The tenure of the Monitoring Committee shall be for a period of three years from the

date of publication of this notification in Official Gazette,
(2) The Monitoring Committee shall monitor the compliance of the provisions of this Notification,
(3) The activities that are covered in the schedule to the notification of the Government of India in the
erstwhile Ministry of Environment and Forest number 8.0. 1533 (E), dated the 14" September, 2006, and
are falling in the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under
paragraph 4 thereof, shall be scrutinized by the Monitoring Committee based on the actual site-specific
conditions and referred to the Central Government in the Ministry of Environment, Forest and Climate
Change for prior environmental clearances under the provisions of the said notification,
(4) The activities that are not covered in the Schedule to the notification of the Government of India in the
erstwhile Ministry of Environment and Forests number S.0. 1533(E), dated the 14" September, 2006 and
are falling in the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under
paragraph 4 thereof, shall be scrutinised by the Monitoring Committee based on the actual site-specific
conditions and referred to the concerned Regulatory Authorities.
(5) The Member Secretary of the Monitoring Committee or the concerned Commissioner shall be
competent to file complaints under section 19 of the Environment (Protection) Act, 1986 (29 of 1986)
against any person who contravenes the provisions of this notification,
(6) The Monitoring Committee may invite representatives or experts from concerned Departments,
representatives from Industry Associations or concerned stakeholders to assist in its deliberations depending
on the requirements on issue to issue basis.
(7) The Monitoring Committee shall submit the annual action taken report of its activities as on 31% March
of every year by 30™ June of that year to the Chief Wild Life Warden of the State as per proforma appended
at Annexure III.
(8) The Central Government in the Ministry of Environment, Forest and Climate Change may give such
directions, as it deems fit, to the Monitoring Committee for effective discharge of its functions.
7. The Central Government and State Government may specify additional measures, if any, for giving effect
to provisions of this notification.
8. The provisions of this notification shall be subject to the orders, if any, passed, or to be passed, by the
Hon’ble Supreme Court of India or the Hi gh Court or the National Green Tribunal.
{F. No. 25/197/2015-ESZ-RE]
LALIT KAPUR, Scientist ‘G’
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274 Parsanda 27°16'47.162" N 84°33'3.881"E
275 Serahwa 27°16'6.534" N 84°23'56.857"E
276 Khurhuria 27°16'28.230" N 84° 24'34.410" E
277 Sembhupur 27°17'41.387" N 84° 34' 57.058" E
278 Khairatia 27°17'34951" N 84°35'44.963"E
279 Bhatujhila 27°17'48.134" N 84° 38' 14.019"E
280 Ban Bairia 27°15'46.245" N 84°35'42.242" E
281 Puraina 27°15'42.302" N 84° 36' 39.802" E
282 Darhia 27°14'7255" N 84°8'11.392"E
283 Naraingarh 27°14'38.528" N 84°2'15432"E
284 Chegauna 27°13'23.494" N 84°3'36.449"E
285 Barba 27°13'40.253" N 84°6'28.736" E
286 Bakulia 27°14'32.074"N 84°4'44.097"E
287 Majhauwa 27° 14'38.160" N 84° 3'54.686" E
288 Behuarwa 27°14'36.684" N 84°3'3.787"E
289 Jamira 27°16'1.674" N 84° 6'19.860" E
290 Songaharwa 27°19'15.327" N 83° 57 24.090" E
291 Bairiya Khurd 27°18'2.482" N 84° 1'49.359"E
292 Satchubanwa 27°19'31.316" N 83°59'24.250" E
293 Katphorwa 27°11'11.318"N 84°3'13.643"E
294 Gandhariya 27° 14'12.385" N 84°3'29.949" E
295 Semralabedaha 27° 8'46.645" N 84°0'8.654" E
296 Kehunia Dih 27° 15'45.604" N 84°31'27.937"E
297 Panchgarwa 27°12'45.365" N 84°6'7.012" E
298 Gorkati 27° 11'40.625" N 84°4'51.301"E
299 Laukar 27° 14'38.776" N 84°36'28.747"E
300 Malkuli -Patkhuli 27°8'30.00" N 84°3'0.00" E
301 Narainapur 27°7'48.00" N 84°3'15.0"E
302 Parsa . 27°18'30.25" N 84°20'25.33"E
303 Kanghusari 27°17'2030" N 84°18'30.50" E
304 Madanpur 27°14'30.40" N 84°0'30.5"E
305 Sitalpur 27°13'57.34"N 84°35'41.674" E
306 Biranchi 271‘ 14'35.324" N 84°35'32.080"E
307 Bhavanipur 27° 14'12.710" N 84°34'24.922"E
308 Bengra 27°15'23431"N 84°23'4.571"E
309 Lachhnauta (Part) 27°14'48.687" N 84°23'23.691"E
310 Turkanli 27° 14' 50.949" N 84°22'49.358" E
311 Shahajanpur 27°15'2.050" N 8§4°23'53.090"E
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el @ Frafea, e awror, afar

A N

’/r:xfm m fit
7| o ~ argA A T YED
g0 ¥ [ arest ¥ L _ ie GRAN No./Dated
f/,Jf v @ e N aeh (W0)
| . Tractor
, T SHaE BHR202203938828M
eng no- Na75001/5UM14736 30350.00 31.03.2022
Chethis no- WUCNS 1618115937 '
Tractor Mahi
2 e ahindra BHR202203927640M
Eng no-TUA1738 30350.00 31.03.2022
Chaghis no- C05555716P1751046RS ' —
Tractor Sonalika M
3 S . BHR202203897151M
Eng n0-3105NHO4HO46918F 30350.00 30.03.2022
Chaghis no- JZGDH95142053 I
- BHR202203772653E
A e Tractor Sonalika 27700.00
Eng no-3102FLU041929885F19 26.03.2022
5 A Tractor Mahindra 27700.00 BHR202203751521E
BR22E1040 ] 26.03.2022 |
i Tractor Mahindra BHR202203757475€
6 AT Eng no-NMC2MRJ0483 27700.00 26.03.2022
Chaghis no- MBNGAANUUMJD03349 O
Tractor Massi farsugion
- BHR202203393552E
7 o Eng no-5337B03913 30350.00 1(; 0?2022
Cheshyis no- MEA62D61DJ2184894 i
acion BHR202203393552€
g e Eng no-NKMWB01082 30350.00 -
Chaghis no- NKMWB01082 o
Tractor 202203259055M
9 T Eng no- 391331/H0204554 30350.00 SR 032 2;2022
Chedtis no- QATH3065009968 o
o P Tractor 30350.00° BHR202202849908E
BR22G5677 27.02.2022
I
Tractor
y e BR22G86379 60700.00 BHR20202774374M
B HATIGREI78 25.02.2022
. Tractor BHR202112485475M
12 Tl 30350.
BR22GB6379 e 20.12.2021
Truck Poss Machine
" o UPS53FT0477 45000.00 27.06.2021
UPS53ET2102 45000.00 27.06.2021
UP520T5286 28142.00 28.06.2021
Tractor
14 S Poss Machi
3 Eng no NKD6CEI0010 15642.00 p Osa;m:e
B Tract i e
5 :r"? ractor Mahindraq Yuvo —_— Poss Machine
BR22GAA4195 '
. 24.05.2021
16 T aclor i
-1 i 13500.00 Poss Machine
17.04.2021 ]
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Tractor
Mahindra Yuvo

RHB Q07 2 1000G97 ) A0F R

¢ 0- NJCSECENIS (1020927
| ‘ . ‘ ng no- NJCSECENIRO 30375 00
P17 ™ Chaehis No MBNSFAIYNG02237?
| i ORI 2 1O ) 177
Tractor Swaraj 75.00
30375 07110 2522
; Eni; no 4310255UN19203
' Chashis no WYCA45621132098 e
U -
l I Tractor Powertack mm)(vioqqr)/‘,(,;.')’,f
i8 s Eng no £3435852 30375.00 26.09.2027
Che#%s no TO53387895BG e
Tractor Mahindra BHR20220900695354M
18 TR Eng no RLE2GDA1090 30375.00 13093022
i | Chaddris no MBNGAALUPLREO1368 —
1 Tractor Mahindra BHR2022090098226E
Eng no R'AM6C8A1276 2009.2022
. i Chechis no MBNGAANEEMRMQ3320 30375.00
“ ‘ ; Tractor Eicher BHRZOZZG‘)OOS‘)BQSIE
! Eng no £26886 30375.00 2009 2022
; ‘; Chedtéis no 920113189874 e—
l Tractor Sonalika BHR20220900604455€
1 Eng no 3102FLUI3HE61822F19 3037560 008303
21 1 e Chediis no JZYS586543953
Tractor Mahindra 30375.00 B8HR20220900603553E
! Chexbis no RFNH03004 20.09.2022
{
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= s =,

PU_N ote‘ C a‘nu"l- llTe
Address : null,. Semralabedaha,Bihar,India
:27°9'6.41"N

Date : 02/07/2023 03:14 pm
Accuracy : 1.2 meter

Time zone : IST

Note : Captured by Note cam
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e e e "L

(=" Address : null,Semralabedaha,Bihar,India
S Latitude : 27° 8' 53.31"N
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[ |

0 Note cam llte
& Address : null,Bulahwa,null,India
& Latitude : 27°9' 15.20" N
Longitude : 83° 58' 24.96" E
B Altitude : 12.058535 meter
# " Date : 02/07/2023 03:01 pm
= 2% Accuracy : 1.3 meter
L | Time zone : IST
Note : Captured by Note cam
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